TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

O1.50.-21.Te1.-37.-12032026-270858
CG-DL-E-12032026-270858

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

€. 1221] TS feoeft, qEaTg, AT 11, 2026/HT[ 20, 1947
No. 1221] NEW DELHI, WEDNESDAY, MARCH 11, 2026/PHALGUNA 20, 1947
qs& TRagd i TSARE JAmad

% feeett, 11 |74, 2026

RT3, 1278(3T).— Fea I TLHTT, TP TTHRT ATATTH 1956 (1956 7 48) (Frer T T T2
I ATATAAH FgT 74T 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTHTT T ST
% T & 9w o7 F e Ser § NH80 & .+, 66.3 & f.#1.81 (X)) T & -@ve & [#I0
(ATSTHT/UEE 9TTeeT Aigd 2-AA/4-AF FT TATET AT(R), TALEA, TIeT 3T TATAT & AT TATST & {70
g M sTuterd g et |@ferd auia A= siqeg=T § &3 737 8, UEr | #7 oS i3 & o0 e i
T AT 2 |

Fre AT =Af<h, ST 3<% G ° Baas g, I Afafaw &t g 37 6t IT-am1 (1) F eI qarh
TSI o TorT UHT qIF o ITANT 92 TSI H TH ATSEEAT & TR il a0 & e & & ae st
AT TR T FHAT |

U ST ST qeH AT, 79T (ST -39 Tarrerard &7 o &9 7 J&qq 6 St
ST IHH IHF AT ATRIAT R SO e qeqm arferary, smotsar w1 e =7 § a7 B &t
LAY GIXT T ST T SAGHL ST AT UHT AT 68 AT 6 TETG AT UHT S = F2 o6 TAT, IS
Fre 2l, IS8 qerm el Araeas q9=l, a9l §IT AT a7 AT T AT HT TRl T AT HT
T |

I SAferfea &t & 3 it IT-LTRT (2) F TfT werw yrfersTe grer oAt A e oft sraer sty
T |
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TH ATAAT o AT ST ATAT I F LT AT A= AL TAH TR & I FATAT | 3TAH
3T IAHT Raeg AThAT gIT Mo 6T ST aehat & |

AL
freTe a1 3 WA Rrdr & NHB0 3 Fnaft, 66.3 & fr.aft.81 3 v srsier 1 sty aeft eceT fe arerar
=T gigd S %1 |@ferg Qe
T &1 A19: g et %7 A0 {9
EATED R HeT || R F TR || g A I | S # SEwe C kIR ER T
e (FaTefiar 5TE) R
1 2 3 4 5 6

QT T ATH: ST

e %7 =TT wfbTaTE(204) |
1 102 T mw 0.00773 (ZF47) 0.00773
2 1104 |Fsfr FREPr || 0.0012 EFerm )| 0.0012)]
3 1106 |t FREPr || 0.0061 EFerm )| 0.0061]
4 107 T i%fw 0.014 (FFa7) 0.014
5 1108 [T |ferear | 0.0016 (=) 0.0016]|
6 [124 |[Frsfr FREfre || 0.004 GFmm )| 0.004]
7 126 T Ew 0.0163 (ZF7) 0.0163
8 133 [ e | 0.0108 GF=R)|| 0.0108|
9 134 T Ew 0.0161 (7 ) 0.0161
o |35 |t [ T || 0.0214 GFer )| 0.0214]
11 1150 [y Rz || 0.0012 GFer )| 0.0012)]
12 156 IGEl RESREC 0.0016 (F%F7T ) 0.0016
ENE |[FreTer |[FTreT = || 0.00583 (Fr )| 0.00583|
14 236 qHT e 0.2608 (gFa7 ) 0.2608
15 237 LR KEED 0.2446 (gFAT) 0.2446
16 238 AT EEL 0.2235 (F%aT ) 0.2235
7 o7 |Frsfr FREfrm || 0.0309 GFER))| 0.0309
18 39 TR w3 AT 0.0036 (37 ) 0.0036
19 40 forfY AR farre 0.0233 (ZF7) 0.0233
20 41 [GEl RESREE 0.0582 (F%77 ) 0.0582
21 42 |Frsfr FREfPre || 0.0774 GFEr )| 0.0774
22 43 IGEl RESREC 0.006 (%37 ) 0.006
23 44 forfy AR o 0.1059 (ZF7 ) 0.1059
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24 47 it R R 0.0163 (37 ) 0.0163
frrfar %7 A 35w (5=) (431) |
5 |2143 [t FReERme || 0.0101 Goae)| 0.0101]
26 |ls7s [t Fesfre || 0.0325 GFow)| 0.0325|
27 ls79 [t Fesfre || 0.0323 GFow)| 0.0323]
28 |2582 Fft [FRERee || 0.0861 Ewe )| 0.0861|
29 |lse3 [ [ 0.0184 (e )| 0.0184]
30 2602 |EER [FfEfas || 0.0801 (%) 0.0801|
31 |2603 |EER [FREfas || 0.0457 @weav )| 0.0457|
132 12632 ||t [REfRme || 0.0045 R )| 0.0045]
133 12633 ||t e || 0.008 (@R )| 0.008]
134 12634 ||t [ffREfRme || 0.0802 ()| 0.0802)
135 12635 ||t e || 0.0138 @R 0.0138]
136 12636 ||t ke || 0.0806 (FF )| 0.0806]
137 12637 ||t [ffEfRme || 0.075 @R 0.075]
38 |le3s [t e || 0.1542 @) 0.1542]
39 |l2643 [ty FRERme || 0.0335 Goear)| 0.0335|
40 |2649 Frft [FREREe || 0.1009 (7 )| 0.1009)]
41 2650 =R FReEREs || 0.0113 5| 0.0113]
42 2651 =R FReEREs || 0.0178 (5| 0.0178|
43 2652 =R FRERET || 0.0242 5| 0.0242]
4a o722 B Tt [ 0.329 Gweae)| 0.329)
145 12743 ||t [fEfRme || 0.0364 (FF )| 0.0364]
l46 12745 ||t [ffREfRme || 0.0357 @R 0.0357|
l47 12746 ||t [ffEfRme || 0.0427 @R 0.0427|
l48 12747 ||t e || 0.0364 (FF)| 0.0364]
49 o748 [Ffr FRERms || 0.004 (5 )| 0.004]
[T 7 A e |
[arir 7 A W) 4R R(316) |
150 11193 Rt | || 0.947 GEom)| 0.947|
51 1197 [Fft e || 0.265 7o) 0.265|
|52 11242 ||t [mfser || 0.23 (@R 0.23|
53 [186 [t [ofwee | 0.008 Gomv )| 0.008)
54 |[331 [Fsht [ofwee || 0.0061 G )| 0.0061]
55 332 [Fsht [ofiwese || 0.05301 G )| 0.05301|
|56 1333 ||ty = || 0.1381 GFw )| 0.1381|
57 334 [Fsft [ || 0.012 GFor)| 0.012)
58 335 it i 0.1646 (37 ) 0.1646
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59 336 BEL LU IETES 0.4577 (Z%F29T ) 0.4577
160 1338 ||t |[mf=e || 0.03642 FF )| 0.03642|
61 1339 ||t |[mf=e || 0.2833 EFw )| 0.2833|
62 1340 || FrsfY [mf=e || 0.2712 GFw)| 0.2712]
63 1341 ||t |[mf=e || 0.5585 (FFw )| 0.5585|
b4 342 |[Fsft [fer=r || 0.14164 G )| 0.14164]
65 |[343 [Fsht [ofmese || 0.0031 G| 0.0931]
66 1346 ||t |mfr=e || 0.1052 G| 0.1052)
67 1347 |[Fsft | || 0.5221 )| 0.5221|
68 1348 |[Fsft [mfr=e || 0.684 FF)| 0.684|
6o |[362 [Fft [ofiF=e || 0.1308 (%7 )| 0.1308)]
170 1363 ||t |[mfser || 0.5464 (FF)| 0.5464|
171 1364 ||t |[mfer || 0.06548 (ZFaw )| 0.06548)|
72 1365 ||t [mfser || 0.0722 @R )| 0.0722)
173 1366 ||t [mfser || 0.1012 @R 0.1012)]
74 1367 ||t [mfser || 0.3175 @R 0.3175)
175 1377 ||t [mfeer || 0.0142 @R )| 0.0142)
76 378 [ty ke || 0.0071 GFow)| 0.0071]
77 379 [t [ofmee || 0.187 Goor)| 0.187]
78 1380 [Pt [mfw=r || 0.284 G| 0.284|
79 1381 |[Frsft |[mfr=e || 0.3076 EF )| 0.3076|
180 1383 |[Frsft |[mfr=e || 0.3076 EF )| 0.3076|
81 |583 [Fft e || 0.1133 (%o 0.1133]
82 584 ||t [mfr || 0.7567 (@) 0.7567]
83 585 ||t |[mfer || 1.06834 (ZFa7 )| 1.06834]
|84 586 ||t [mfer || 0.6758 (R 0.6758|
85 618 ||t [mfer || 0.0729 )| 0.0729)
| Totall 12.55685|

[T, H. NHAI/PIU-Munger/Mokama-Munger/LA/2024/3A]

g e, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th March, 2026

S.0. 1278(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.), maintenance, management and operation of NH80 in the
stretch of land from Km. 66.3 to Km. 81 (Munger) in the district of MUNGER in the state of BIHAR, hereby declares
its intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH80 in the stretch of land from
Km. 66.3 to Km. 81 (Munger) in the district of MUNGER in the state of BIHAR

|State: BIHAR ||District: MUNGER |
Sl No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L 1| 2 L3 | 4 | 5 | 6 |
|Taluk: Jamalpur |
Village: Safiabad204 |
1 102 Common DAIRMAIRUAAL ™ 0.00773 (Hectare ) 0.00773
2 ||104 ||Private |[Residential || 0.0012 (Hectare )| 0.0012]
3 106 ||Private |[Residential || 0.0061 (Hectare )|| 0.0061]
4 107 Common DAIRMAIRUAAL 0,014 (Hectare ) 0.014
l5 |l108 ||Government  |[RAASTAA || 0.0016 (Hectare )|| 0.0016]
|6 ||124 ||Private ||Residentia1 || 0.004 (Hectare )|| 0.004|
7 126 Common DAIRMAIRUAAL 00163 (Hectare ) 0.0163
B 11133 ||Common [RAASTAA | 0.0108 (Hectare || 0.0108|
9 134 Common SAfEIBIgAJRUAA 0.0161 (Hectare ) 0.0161
10 135 Private 1;/1:}53\1]\1 MAY 0.0214 (Hectare ) 0.0214
3 150 Government ~ |[DOTRIET 0.0012 (Hectare ) 0.0012
[12 |l156 |[Private ||[Residential || 0.0016 (Hectare )| 0.0016]
13 161 Common gAﬁl_Iﬁﬁ\II\IMAY 0.00583 (Hectare ) 0.00583
[14 236 |lcommon |[KHANTA | 0.2608 (Hectare )| 0.2608|
IE 237 ||Government  |[SADAK | 0.2446 (Hectare )| 0.2446|
16 238 ||Common |[KHANTA || 0.2235 (Hectare )| 0.2235]
[17 |274 |[Private ||Residential | 0.0309 (Hectare )| 0.0309]
|18 ||39 ||G0vernment ||Survey Naala || 0.0036 (Hectare )” 0.0036|
19 |40 ||Private ||Residential || 0.0233 (Hectare )| 0.0233]
[20 41 |[Private ||[Residential | 0.0582 (Hectare )| 0.0582]
21 |42 ||Private ||Residential || 0.0774 (Hectare )|| 0.0774]
22 143 ||Private ||[Residential | 0.006 (Hectare )| 0.006|
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123 |l44 ||Private ||[Residential | 0.1059 (Hectare )| 0.1059|
|24 ”47 “Private ||Residential || 0.0163 (Hectare )|| 0.0163|
|Village: Indrukh (East) (431) |
25 2143 ||Private ||[Residential | 0.0101 (Hectare)|| 0.0101]|
126 2578 |[Private ||Residential || 0.0325 (Hectare )| 0.0325]
|27 ||2579 ||Private ||Residentia1 || 0.0323 (Hectare )|| 0.0323|
[28 2582 |[Private |[Residential || 0.0861 (Hectare )| 0.0861]
129 2583 |Government  |[DHANHAR ||  0.0184 (Hectare )| 0.0184]
|3O ||2602 ||Private ||Residentia1 || 0.0801 (Hectare )|| 0.0801|
|31 ”2603 “Private ||Residentia1 || 0.0457 (Hectare )” 0.0457|
[32 2632 |[Private ||Residential || 0.0045 (Hectare )|| 0.0045]
33 12633 ||Private |[Residential || 0.008 (Hectare )| 0.008]
34 2634 ||Private |[Residential || 0.0802 (Hectare )| 0.0802]
35 2635 ||Private |[Residential || 0.0138 (Hectare )| 0.0138|
136 2636 ||Private |[Residential || 0.0806 (Hectare )|| 0.0806)
37 2637 ||Private |[Residential | 0.075 (Hectare )| 0.075]
38 2638 ||Private |[Residential || 0.1542 (Hectare )|| 0.1542]
139 2643 ||Private |[Residential || 0.0335 (Hectare )|| 0.0335]
l40 2649 ||Private |[Residential || 0.1009 (Hectare )|| 0.1009]
l41 |l2650 ||Private |[Residential || 0.0113 (Hectare )| 0.0113]
|42 ||2651 ||Private ||Residentia1 || 0.0178 (Hectare )|| 0.0178|
43 2652 ||Private |[Residential || 0.0242 (Hectare )| 0.0242]
l44 2722 |Government  |[BAANDH | 0.329 (Hectare )| 0.329)
l4s 2743 ||Private |[Residential || 0.0364 (Hectare )| 0.0364]
l46 2745 ||Private |[Residential || 0.0357 (Hectare )| 0.0357]
l47 2746 ||Private |[Residential || 0.0427 (Hectare )|| 0.0427]
l48 2747 ||Private |[Residential || 0.0364 (Hectare )| 0.0364]
l49 2748 ||Private |[Residential | 0.004 (Hectare )| 0.004]
|Taluk: Dharhara |
|Village: Chaur Digar 316 |
|50 1193 ||Private |[Agriculture | 0.947 (Hectare )|| 0.947]
I51 1197 ||Private ||Agriculture | 0.265 (Hectare )| 0.265]
|52 ||1242 ||Private ||Agriculture || 0.23 (Hectare )” 0.23|
|53 |l186 ||Private ||Agriculture | 0.008 (Hectare )| 0.008|
|54 331 ||Private ||Agriculture || 0.0061 (Hectare )| 0.0061]
55 332 |[Private |[Agriculture || 0.05301 (Hectare )| 0.05301]
56 1333 ||Private ||Agriculture | 0.1381 (Hectare )| 0.1381]
|57 334 ||Private ||Agriculture | 0.012 (Hectare )| 0.012]
58 335 |[Private |[Agriculture || 0.1646 (Hectare )|| 0.1646]
[59 336 ||Private ||Agriculture | 0.4577 (Hectare )| 0.4577|
l60 338 ||Private ||Agriculture || 0.03642 (Hectare )| 0.03642]
61 1339 |[Private |[Agriculture | 0.2833 (Hectare )| 0.2833]
l62 340 ||Private ||Agriculture | 0.2712 (Hectare )|| 0.2712]
l63 341 ||Private |[Agriculture || 0.5585 (Hectare )| 0.5585]
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l64 342 ||Private ||Agriculture || 0.14164 (Hectare )|| 0.14164|
|65 343 |[Private ||Agriculture || 0.0931 (Hectare )| 0.0931]
|66 ||346 ||Private ||Agriculture || 0.1052 (Hectare )|| 0.1052|
l67 347 |[Private |[Agriculture || 0.5221 (Hectare )| 0.5221]
|68 ”348 “Private ||Agriculture || 0.684 (Hectare )|| 0.684|
|69 ||362 ||Private ||Agriculture || 0.1308 (Hectare )|| 0.1308|
|7O ”363 “Private ||Agriculture || 0.5464 (Hectare )” 0.5464|
|71 ”364 “Private ||Agriculture || 0.06548 (Hectare )|| 0.06548|
|72 ||365 ||Private ||Agriculture || 0.0722 (Hectare )|| 0.0722|
|73 ”366 “Private ||Agriculture || 0.1012 (Hectare )|| 0.1 012|
74 367 |[Private ||Agriculture || 03175 (Hectare )| 0.3175]
|75 ||377 ||Private ||Agriculture || 0.0142 (Hectare )|| 0.0142|
76 378 ||Private |[Residential | 0.0071 (Hectare )| 0.0071]
177 379 ||Private ||Agriculture | 0.187 (Hectare )| 0.187]
78 1380 ||Private ||Agriculture || 0.284 (Hectare )| 0.284|
79 381 ||Private |[Agriculture | 03076 (Hectare )| 0.3076]
80 383 ||Private ||Agriculture || 03076 (Hectare )| 0.3076]
81 ||583 ||Private ||Agriculture || 0.1133 (Hectare )|| 0.1133]
82 ||584 ||Private |[Agriculture || 0.7567 (Hectare )|| 0.7567|
183 ||585 ||Private ||Agriculture || 1.06834 (Hectare )| 1.06834|
|84 ||586 ||Private ||Agriculture || 0.6758 (Hectare )|| 0.6758|
85 |l618 ||Private |[Agriculture || 0.0729 (Hectare )| 0.0729]
| Total|| 12.55685|

[F. No. NHAI/PIU-Munger/Mokama-Munger/LA/2024/3A]
SHAIKH AMINKHAN, Director
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